
RESERVED 

CENTRAL All`,1 TISTRATIVE 	 AB, %D gEf\CH  

Allahabad t 

yonft)le Mr. 
Hon , ble Mr. 

the 	1941' 	day cf Cetpr"1-41-y - 	1994. 

ustice B.C. Saksena, Vice—Chairman 
. Muthukumar, Administrative Member 

Original App ication no. 83 of 1992. 

1. Dili p K 
C.uarter 

2. Fradeep 
367/322 

Counsel for 

mar,S/c Eri Om Prakash, Guard, Railway 
no. 511B, Lalitraaar, Allahabad. 

Kumar Yadav, s/o Sri K.L. Yadav, Rio 
Mohatshimaanj, Allehaad. 

.... Applicants. 

he Applicant Sri sunil Rai 

1. 	The Uni 
N. Rly. 

Vers us 

n of India through the Ge 
Baroda House, New Delhi. 

eral Manager, 

2. 	The Div sional Railway .,:anager, Northern Railway, 
Allahab d. 

3. The Sen 
N. Rly 

4. The sen 
Allahab 

5. The sen 
Allahab 

or Divisional Commercial Superintendent 
llahabad. 

or Divisional Personnel ufHicer, N. Rly 
d. 

or Divisional Accounts jfficer, N. Rly, 
d. 

• • • Respond,nts 

Counsel for 
Sri B.B. Pau 

Original 

1. Subhash 
Distt. 

2.  

he Respondents Ski A.V. Srivastava/F. athur 

Alonowith 

ication no. 406 cf 1994 

hands, S/0 Sri Raja Ran, R/o 407 , 
liahabad. 

ar, -)/o 	Frasad, R/o 317, K D.S.A. Ground 

Rajapur, 

Vers us 
1. lheR io of I,ndia through the eneral t.',ana)er Barocia 	!ew Deihl. 

2. The Divisional Railway ::,ana -s4er, N. Rly Allahabad. 

(\s-t-1, 

  



• 
2  /1 

3. 	
The senior Divisional Coa:,ercial, Superintendent 

N. Rly Allahabad. 

Respond,- nts 

	

3. 	Original- 	Ap,:lication no. 110 of 1993 

	

1, 	
eyed Nizam Hussain, S/0 Syed Ali Has an, A/a 29 yrs. 
R/o Mohalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District Palayism. 

	

G. 	
Raclubir Sharon Kharwar, s/o Sri S. sunder, A/a 33 Yrs 
R/o 877—A shastri Colony, Distt mugalsarai. 

ip.piicants 

Versus 

1, 	
Jnion 01 India, through general Manager, 
Railway Board, z=5,,:roda House, New Delc.i. 

2. 
chief Commrci,o4 Superintendent, N. Rly Baroda 
House. New Deini. 

3. Divisional Railway Manacer, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. 
Senir Divisinal Cormercial superintendent, 
N. Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/o 1-  Singh, a/a 30 Yrs, H/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarsal( AN4ath 	Fandey, S/o B.D. Pandey, A/a 30 Yes. 
R/o Village Kewalpur, post Beni—Visa, District 

Varanasi. 

3. 
Kamla Kant Shukla, S/0 P.N. Shukla, R/o Ram B,I.sic 
Vidyalaya, Daraganj, rill6habad. 

4. mar Bath, s/o Mangru, R/o Ram Batic 
Vidyalaya 

Daraganj, Allahabad. 

sushil Kumar Tripathi, S/o K.S. Tripathi, R/o 
Village Lakshagrah, Post Lakshagarh (Handia), 

Distt. Aliahabao. 

	

6. 	
Shyam hanker shukla, s/o sri h.3. Shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt. 

Allahabad. 

• • • 
	licants. 

versus 

	

1. 	
Union of India through general ,anager Northern 

Railway, Baroda House, New Delhi. 



• 	** 

AP* 

2. Chief Commercial Superintendent, Northern Railway 
Baroda House, New Delhi. 

3. Divisional Railway Manager, N. ij-Y, Allahabad. 

4. Senior Divisional Commercial supreintendent 
F. nly Allahabad. 

... Respondents 

5. Original Application no. 33$ of 19°3 

1. 	Fazal Karim. -Vo 	Kadin:, 	Villaoe ChaKiya t  
House no. 104/241 Rpost Office G.P.O. Distt Allahabad. 

2, 	Ajay Kashyap, S/0 F.S. Kashyap, R/ 
Avenue, Railway Colony Smith Road, 

0 63 J.K. Fourth 
Allahabad. 

.. Applicants 

Versus 

1. jnion of India, through General Manager, Nc)rthern 
Railway, Railway Board Baroda House N. Delhi. 

2. _Chief Commercial Superintendent, N. Rly Baroda 
liOUSE, New Delhi. 

3. Divisional Railway !anager, L orthern Railway 
Allahabad. 

4. Senior Divisional Comercial_superintendent. 
Northern Railway Nawab Yusuf Road Allahabad. 

.... Re spondents. 

	

6. 	Original Application no. 32 of 1993 

	

1. 	Qamrul 1-ksan, A/a 29 Yrs S/0 Late Sri S.N. Hasan, 
H/o 121bariyabad, Jogighat, Allahabad. 

ApPlicalb 

-Versus 

1. Jnicn of India through Cenral ;;;anager N. Rly, Rly 
Boatd Baroda House New Delhi. 

2. Chief Commercial superintendent, N. Rly Baroda.  
House, Pelt Delhi. 



• 
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3. Divisional Railway Manager, Northern Railway, 
Nawab Yuai Road, hilahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern hallway Aliahabad. 

Resp )ndL.nts 

7. 	Original A pplication no. 1782 of 1992 

1. 	Vinod Kumar Sharma, 	Shri Chabi Lal, R/o 17/A 
Lahia Marg, Allahabad. 

• • • 

Versus 

The Union of India through the Chairman 
Boarc..1, New Delhi. 

2. The Jeneral Manager N. Rly Baroda House, New Delh:. 

3. -The Divisional Railway Manacy, r, N. Rly Allaebad. 

.... Respondents 

I 
8(; 	Original A, pplication J)0. 1534 of _1992 

1. Skrtarn Ni3rair. Singh, S/0 R.N. Singh, R/o Vill & Post 
Jamauli, Distt. Baksur, Bihar. 

2. Ravindia Tripathi 3/0 Sri S.C. Tripathi, R/o 
Vill. Dharampur Ghurwa, Tehsil Aphoolpur Allahabad. 

3. Ram Bharat, s/o ,.3irdhari Lal, R/o Deogalpur, post 
Ma 	Mau Alma Distt. 

Apcli cant 

Versus 

1. Union of India, through secretary Railvv.y Board, 
Rafi Marg, New Delhi. 

2. Genteral Manager, Northern Railway, Railway Enay.an 

(Baroda House} New Delhi. 
5 



1. 

S 

N. Rly Rai lBhawan 
3. Chief Commercial Superintendent. 

(Baroda House) New Delhi. 

4.  Divisional Railway ::.anager, Northern Railway, 
D.R.M. Office Nawab Yusuf Road, Allahabad. 

5. senior DiViSional Commercial Superintendent, N. Rly 
D.R.M. Office, Allehabad. 

... Respondents 

	

9. 	Oriainal Application no.352 of 1992 

	

1. 	Rajendra Prasad Pandey, S/0 Sri 3.P. Pandey, 
R/o Vill Nanhoopur, P.O. Pahara, Distt. Mirzapur 

The ,,nion of India through ,en€-rai anclet, 

New Delhi. 

The Divisional Railway ,anager, N. lay Allahabad. 

3. 	Senior Divisional Comer cial suudt. N. .1y DA!. 
uffice Allahabad. 

.... Respondents 

10. Original Application no. 4,0 of 1994. 

1. 	Ra-Indra Kumar, S/0 Sri F.N. Jaisawal, R/o 225 
Gandhi Nagar, Mutthiganj, Distt. Allahabad. 

2. 	Ramesh Chand, s/o Sri Late H 
Luker Gc.nj, Distt. Alhattbad. 

Lai, R/o 19/216 

Applicants 

Versus 

1. The jnion of India through the General Manaer 
N. lily Baroda House, New Delhi. 

2. Divisional Railway Vanaer, N. Rly Allahabad. 

3. 	Sen-or Divisional Commervial superintendent, 
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• 
N. Rly, Allahabad. 

 

• 

  

Respondents 

 

 

11. Original Application no. 400 of 1994 

 

    

1. Ram Niranjan Singh, A/a 38 Yrs, Sic Sri R.N. Singh • 
R/o 183-Alopibagh, Allahabud. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibag 
Allahabad. 

3. Dinesh Kumar, A/a 3 Yrs, 8/0 Sri G.S. Lal Srivastava 
R/o Village & Post sindhora, Distt. Mirzapur. 

... Applicants 

Versus 

1. Union Of India, thr)ugh General ::l anag-r, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2. Chief Personnel Officer, N. Rly, Baroda House. 
"ew Delhi. 

3. Divisional Railway Mana.Ier, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 
N. Tly, Allahabad. 

... Respondent.). 

12. Original Application no. 399 of 1994 

1. Kadir Ahmed, s/o Sri Abdul Shafoor Khun, A/a 30 Yrs 
R/0 182/K/1, A.D.A Colcny RajrDopur Allahabad. 

2. Bri josh iTasad, 8/0 Sri Nariiin Prosad, A/a 26 Yrs, 
93-‹atiyara koadm Alopibaqh A ilahabad. 

3. Kamleth singh, 	Sri Fi_m Bali Singh, a/a 37 Yrs, 
R/c 129 Alopibaqh, Allahabad. 

4. Rujesh Kumar, 3/c Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelganj, Allahabad. 

5. Arun Kant srivaseva, s/s sr-. M.P. Srivastava, 
aia 	Yrs R/o Azad Square, ]..mba-3h, Allahabad. 

6. Km. Vibha Sarswat, D/o S.H. 3,:rswat, a/a 32 Yrs 
R/o 133-BC, Leader Road, Railway Colony Allahabad. 

7. Km. Abha Sarswat, D/o S.r. Sarswat, a/a 27 Yrs 



It 7  1/ 

Flo 133—.LSC, Lead Road, Railway Colony, Allahabad. 

rem Kumar, 
—pur, 8. 	Ravi Shankar Srivastava, S/0 Sri 

A/a 26 Yrs, R/.) 130—C/ 51—L Rajroo 

Ailanabad. 

Applicants 

vercus 

1. 	inion of India through General 
m nagr, N. Rly, 

Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, N. Rly 
i',ew Delhi. 

3. Divisional Railway :.anaer, N.y R y, A llahabad. 

4. Senior Divisional Commercial Sup rintendent, N. Rly 
r3%Aab Yusuf Road, Allanabad. 

• • • 

aroda House, 

• • • 

Respondents 

13. Orignal Application no. 397 of 1994 

Pi gush Kumar Dwivedi S/o K.K. Dwivcdi, A/a 29 Yrs 

1. R/050—A Madhwapur Allahabad. 

2. R,mesh Saran S/s Hari Shenker Lal, A /a 34 Yrs 
R/o C-27/273-3, Indian Press Colony Jagataanj, 
Varanasi. 

3. Rajeev -Kumar Srivastava, S/0 	Lal, a/a 30 Yrs 

R/o CK-63/209—A Choti Piyarie 	 Varanasi 

4. Amulya Kumar Gupta, s/c Sri N.K. Gupta, a/a 30 Yrs 

R/o 174 purana Katra, Allahab6d. 

5. Suren ra Kumar S/c K. Lal a/a 30 Yrs, R/o Vill. & 
Post alimpur, Distt. Varanasi. 

6. Rakes Behati Srivastava, S/o K.B. Srivastava, 

A/a 2. Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allah bad. 

7. 	Priya Kant Srivastava, S/o Sri A.N. Lal, a/a 33 Yrs 
R/o S 1/64-2G Chupe—Pur, Distt. Varanasi. 

8. }rave n Kumar S/o Sri L.Prakash, ,/a 28 Yrs R/o Shiv 
3/13— —8, Nawalpur Colony, y,eerapur ffasahiee, 
Varan si. 

Applicants 

Versus 
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1. Union of India, through General Manager, N. Rly, 

Railway Board, Baroda House. New 5elhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
house, New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 1._ Rly 
Nawab Yusuf Road, Allahabad. 

• • • Respondents. 

14. Original A pplicati3r, no. 1702 of 93 

1. Rajendra Pfasad 	A/a 24 Yrs, S/o Sri 	j Bahadur 
Singh, R/o Vill Khapati, Post Khapatia, Distt 
AllahaLad. 

2. Dharam pal Singh, A/a 32 Yrs, 5/0 L.R. Singh, R/o 
Vi 11. Shambir Singh Pur (Sawsen) P.O. Aurai, 
Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, S/o Sri Ramji Prasad 
R/o Mohalla :arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Lal, A/a 29 Yrs, 3/o Sri Cheddi Ram R/o 
40 Vi 11 Chandhasi (Khuswaha Basti) Post Chandhasi, 
Mugalsaria. Distt. Varanasi. 

•.• Applicants 

Vers us 

1. Union of India, through General manager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, Few Delhi. 

3. Divisional Railway M,:nager, . Rly Nawar Yusuf Road, 

4. Se nior Divisional Commercial superintendent, 
Office, Allaabri. 	 DRM 

Respondents 

15. Original A „)plication no. 1227 of 1993 

1. 	Lal Bahadur, S/o Sri Manna, A/a 28 Yrs, R/o viii 
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Bhawarohi, F.O. Sindhaur, Distt. Mirzavr 

2. Kishorilal, s/o Manna, A/a 32 Yrs R/o Vill. Bhawaroh:, 
P.O. Sindhaur, District'Mirzapur. 

3. Eorilal, s/o Jhanna, A/a 30 Yrs, h/o Vill Bhawarohi, 
P.O. Sindhaur, Distt. Mirza 

Dinesh Prasad, S/o Sri Shvnatn Prasad, A /a 32 Yrs 

R/o Vill 8, F.O. Baraini, Distt. 	
ur 

5. Ram subhag, S/0 Sri D. Singh, A /a 27 Yrs, R/o 
vill Murahuan, P.O. Shikarganj Distt. Varanasi. 

6. Sunil Kumar, s/o sri Banshi Lal a/a 31 Yeras 
r/o B.P. 285 Ravi Nagar Colony, Near Kali Maciir 
ughalsarai, Varanasi. 

Ap:_dicants. 

Versus 

1. 
union of India through General manager, N. Rly Rail-
way Board Baroda House. New Delhi 

2. Chief Personnel Officer, N. Rly Waroda House, New 
Delhi . 

3. Divisional Railway Manager, Nort ern Railway, 
Nawab Yusuf Road, A llahabad. 

4. Senior Divisional Commercial sup rintendent 
N. Rly, Navab Yusuf Road, Allahabad. 

Respondents 

le. Original Application no. 873 of 993 

1. Santos' Kumar Dv:ivedi, S/o Late sri R.M. Dwivedi 
R/o Vill 8 Post Sindthora, District Mirzapur 

2. Randhir sdngh, S/o S.N. singh, ,io Vill sultanpur, 
P.O. Makhmet.) ur Distt. 

3. Virendra singh, s/oSri S. singh , r/o Vill Rampur 
Post Rampurphamave Ditt. Allehabad. 

u. 	Jitendra Bahadur sin§h, s/o sri ;.Singh, r/o yin and Post Rampur Dhamava, Distt. Allahabad. 

5. 	Ran Vijai singh, s/o B.R. sing hampur Dhamava, Distt Allahabh, r/o vill & post ac'. 

6. Vinay Ku.nar singh,s/o sri :.ahash Singh a/a 22 Years 
r/o vill E, post Rampur, Dhamava, Distt. Allahabad. 

7. Bodha singh, s/o s:i H. Bahadur, r/o vill chadpur, 

- 
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post Bhitaura, Distt. Fatehpur. 

8. i-,am Kripal Singh s/o sri A . Singh, R/o Vili Sahimapul, 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rojehdra Singh, s/c sri j.B. Singh, c/o 
Badi Madari, Post Siswan, Distt. Allahabad. 

• 

10. Raghvendra Pratap Singh, s/o sri V.Sinqh  r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o vill Jathi 
Mahiddinpur, Distt. Allahabad. 

12. tiardwar, s/o Ham Singh, r/o viii and post Kauwla 
Distt. Azamgarh. 

13. Ajai Kumar Srivastava, s/o sri Pte) saheb Lal 
Srivastava, r/o Vill E. post sindthora, Bitt. 
Mirxa;-ur. 

14. Anant 1-athak, S/o S.N. pathak, r/o 8-24 
Karelli Allahabad. 

15. Kunwar Surendra Sine; h, S/0 J.B. Singh rid Vi it 
Beli Madari, post Siswan, Distt Allahabad. 

lo. Ramesh Singh, s/o M. Singh, r/o vill and post Rampur 
Dhamava, Distt A .lahabad. 

17. S.K. Gupta, S/0 K.L. Gupta, r/o 4 HB/107 SA-1ga "agar 
Colony Varanasi. 

18. HiShamuddin, sic) sri Sahauddin, r/o 537—A Ghanshyam 
Nagar Colony Allah: bad. 

... Applicants 

Versus 

1. Union of India, through ,General manager, N. R1V 
Railw ay Board, Baroda Fiouse, N. Delhi. 

2. Chief Ijersonnel Officer, rorthern Railway, Baroda 
House, !\:,- w Delhi. 

3. Divisional Railway marLger, Northern kailway, 
Nawab Yusuf Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Noethern Railway Allahabad. 

Respondents 

- 



( 1) 

4, Original A ppiication no. 779 of 19:)3 

1. 	
ahesh Kumar, S/o sri H. Lal, r/c New Lasker Lire, 

iurana Baihran,,, All.ahahad. 

... Applicants 

Versus 

1.- The Utni 	
dia through the 

northern Railway, Baroda House, 

2. The Divisional Railway Manager, 
Allahabad. 

3. Ti-1 s-nfol Divisional Commercial 
Nortnern Railvay Allahabad. 

4. 
The senior Divisional Personal Oficer, 
Allahabad. 

5. 
The senivr DivisiDnal Accounts Of-ficer, N. Rly Aliahal 

... Respondents 

lg. Crigina Appication no.746 of 1993 

1. 
Samarna h Singh s/o salik 'Rom sr/o viii Kureh—Khurd, 
P.O. Mu alsarai Distt flugalsarai. 

2. Om prak sh 
Sharma, Sio Late Sri puttoo Lal Sharma 

ota r/o vill parshuramcur (sikatia) P.O. 
Mugalsa ai, Distt Mugalasria. 

Applicants 

Versus 

1. Union f India, arod throug
aHouse. "
h Generaewl ManaDelhir N. Rly 

Railwa' Board, B  

2. 
Chief ersonnel Officer, N. Rly Baroda House 

N. Del i. 

3. Divisi anal 	
manager N. Rly Allahabad. 

4. 
Divisional Commercial superintendent, N. Rly 

ad. 
Respondents 

Origi al Application no. 530 of 1993 

Chandra, S/0 Sri E. 3Aarap,r/0 vi 11 
nj P.S. Raipur, Tehsi Machlishahr, District 

r. 

General Manager, 
New Delhi. 

t.orthern 

Superintendent 

N. Ely 

Senior 
Allaha 

1. Rames 
Umarg 
Jaunp 
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2. Satya prakash, 5/0 Adhya, a/a 30 yrs r/a vill 
Rampur sawai, P.O. 1-ijupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna Prasad, s/o Srinath r/o Gopalpur, p.o. Rampur 
Tehsil patii, Distt pratapgarh. 

4. sri Ram singh 5/0 sri Murali, a/a 29 yrs r/o 
Vill Behdaul Khurd, P.O. Surwan Misirp ur, 
Tehsil Patti Distt. Pratapgarh. 

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur 
P.O. Raipur, Tehsil Machlis hater Distt Jaunpurj. 

6. Laxman singh, s/o sri Murali, i/o Vi 11 Behdaul 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

Girja Shankar, s/o sri Chhite Lal A /a 31 yrs 
-lc vill Vanbirpur, P.O. Raipur, Tehsil achlishahr 
Distt. Jaunpur. 

B. 	Rajendra Prasad, Slu sri Ram Lal, r/uUmarganj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

9. Amrit Lal, S/o Sri n.ath r$- viliUmarganj p.o. 
Raipur, Tf bsil Machlishahr District Jaunpur. 

10. Hira -al, Spo sri Ram ;sath, r/o vill Umarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

. . . Avlicants 

Versus 

1. Union of India through General manaoer, Northern 
Rai lway Rai lway Board, Baroda House, New De lilt 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, 1ew Delhi. 

3. Diviiional Railway ;:tanager, N. Rly Nawab Yusuf 
Raod Allahan,.d. 	• 

4. Seni7,‘r Divisional Ca7c::lercial superintendnt, N. Rly 
Allahaoad. 

Respondnts 

119. Original ,ppplication no. 479 of 1993 

1. Ship,  Shanker, s/o ham Lakh,Jn, r/o viii '3ehdaul Khurd 
lost Gaura Distt. pratpgarh 

2. Hari Shanker, S/o sri Chottey Lal, r/o vill Banvirpur 
post Rampur, Distt Jaunpur. 

3. ?Jim Bahadur, sio sr_ :lichan Lel, rjo purahi Bardahi 
Bazar, Post ilukundasaganj, Tehsil Patti, Distt. 
pratdp2arh. 

)3 



... Applicants ‘\- - 

// 13  // 

4. 
Ram Ashrey, S/o sri Ila,.n Adhar, r/o village sukhan 

Misirpur, post 
Suvanea, Tehsil Patti. Ditt pr

.ratapgarh. 

5. 
Vibha Spanker, s/o si.i Chottey Lal 140 vill 
Banveeri:ur, Post R,:mpur Distt JaUnpUr. 

o sri Kandhai. r/o vi 11 Sawai Ramp ur 

6. Ram Kholewan, s/  
POst Sarai Bika, Distt. Jaunpur. 

7. Ram Dahadur, Sic 
sri R,:m. Abhilash, r/p viii 

. 	. 

wiz Kharagrai, Post Suvnasa, Distt. prbtapgarh. 

	

. 	an
o si Chottey Lai, r;o Danveerpur, 

	

B 	Ramshkcr, S/  post REmpur Distt. -aunur. 

9. Lalji, Sp 
o sri ratapher, x/o vill Mcerpur, post 

Madhupur, Bistt. Jaunpur. 

10. 
Shesh bath, s/o sri Mata Saran , r/p \rill & post 
Silaudhi, Distt. Pratapgarh. 

Versus 

1. 
jnion of India through General :::an ge, N. 
	Ra11 

Board Batoda House, 	
Delhi. 

2. 
Chief Perosnnal Officer, NDrthern Railway, Baroda 

House, New Delhi. 

3. 
Ddvisional Railway, Manager, Northern Railway 

Alla abaci: 
Commercial superintendent 

4. Senir Divisional  
Nort ern Railway k llahabad. 

2t. Ori•inal Application O. .416 of 199
3  

1. Kis an Singh, Sio sri 702
Ram Nagina Sinji r/o 

U y rd Colony Q. no. 	
—C, igalsarai, Distt. 

Var tnasi. 

2. 
Ra sh, s/o sri Raji r/o vil & p.0..parshuramp ur 

m 	
m 

sib ian post Mugelsarai, Dist . Varanasi. 

3. 
Ash.k Kumar Pandey, s/o sri Balmiky Fandey r/o 

m 
Si •tiara, parshurampur, p.0. 

ugalsarai, 

Di tt. V.ranasi. 

4. pra
m Kumar Srivastava, s/o sri S.M. Srivastava, 

r/" Loco Colony Qr. no. 128—K Mugalsarai, Distt 

Va anasi. 

5. 
Di ip Kumar Sinha, s/o sri Deep Narein Lal, 
R/ Hanur Colony Qr. no.- 

 694—A Mugalsarai, Distt. 

Vd' ansi. 

• 

AP lac ant 

... Respondents 
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Vers us 

1. Union of India through 
Rail 	 General Manager, N. Rly 

way Board, Barcda House, New 

2. Chief_,Fersonnel Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisional Railway Manaier, Northern Railway 
Allahanad. 

4. si.,r-
ior Divisional Commercial superintendent, Northern 

Railway, Nawab Yusuf Road, ;-,11ahabad. 

hespondents 

22, Original Application nc. 1006 of 1992 

1. 	Santosh Kumar s/o sri B.3. Sharma, r/o 146—A Loco 

•.. Applicant 

Vers us 

1. 
Union of India thruuoh the .eneral manz.'rjer, N. Rly 
3aroda House, New Delhi. 

2. Divisional Railway Manager, N. aly Allahabad. 

3• 	
Set.ior Divisio:Ial Commercial Superintendent, N. Riy 
Allahabad. 

ts• 
... Respondents 

Uricinal r, p!: licati on no. 1303/92 

1. 	.iushil Kumar Fandey, 
60 Bhendri stticn Rd. iaunpur. pandey, ii/o 

2.SadhaJyoi Saxena, r,/o Sri h. Saxena, 99/303, Sisariiau 
Ch auraha, K,npur. 

Vers us 

1. Union of India throu,2h General itlanaRer, N. Rly Baroda House, New 

2. The Divisional Railway :vlana or, Northern ;railway 

St115t-V- 	- - is5" 

I 

colony 	arh. 
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Alla ha ba 

3. 	The S nibr -;ivisiona1 Commercial sUpdt. . Rly 
DRM Of±ice. Allahabad. 

Respondents 

24. Original A plicatior no. 1715/92 

1. Indu prabha pander, v:/o  sri S.N. Pandey, r/o 
94/1A Ga lla Bazar Ti lharga nj Al la haba. 

2. Smt. 	dh!)!? 	, ';;10 Sri O.P Mishra, r/o 
62. Bhandari Stalion Road, Jaunpur. 

.. • Applic:nt 

Versus 

1. Union of India through General Manager, N. Rly 
Borada House, New Delhi. 

2. Divisional Railway Manager, N. lily A 11 habad. 

Scnior Divisional Commercial supd . N. Rly DRM 
Office Allahabad. 

Respondents 

24,7 Original Application no. 133/93 

1. Kripa Shankar, S/0 Sri V. Nath, V 11 :,ata-ka-pura 
P.O. Ran Nagar, Distt. Allahabad 

2. Urnesh Chandra, s/o Sri 5. Prasad, R/o Vill Tikali 
P.O. Bhatni Hitar,IDistt. Allahao d. 

Appliccnts 

Versus 

1. Union of India through General Manager N. lily 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad 

a 	Sr. Divisional Commercial Superintendent, N. Rly 
DRri, Office Allahaba. 

 

• • • Respondents 

  

   

• • • 

• • • 

• • • 
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26. Original Ap lication no. 514/93 

Sri T. Pathak, r/o 
vi 11. Amaon, P.U. sahibganj, Distt. Varanasi 

Subit De, S/o S.K. De, r/o Ulna Kutir, Station 
Road, Jaunpur. 

... Applicant 

Versus 

1. Union of India through 3eneral Manager N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad. 

:3. 	Sr. Divisional Superintendent Commercial N. Rly 
DRM Office, Allahabad. 

Respondents 

a. Original Applicator no. 777/93 

1. 	Soya prakash Mishra, S/o Sri H.S. 	R/o 
176 Krishna Nagar, Keedoanj, Allahabad. 

Applicont • 

Ver s us 

1. Union  Of India through General Manager, N. Rlyt 
Baroda House New Delhi. 

2. 	1 e Divisional Railway manager, N. Rly A llahabad. 

3. S .Divisional Commercial Superintendent , N. Rly 

DRM Of-fice Allahabad. 

rtes ors en Zs 

22. 	Original A pplicaion no. 487/93 

1. Shashi Kumar 1,;ishra, S/o R.A. /;iishra, r/o viii 
Ghatwa ost Karchana, P.S. Korchana, Distt Allakabad. 
Present j-ddress 134— Tula 'Ham Bagh A llahabad. 

2. Ela:endra prasad :!,ihsra, S/o Sr.,  D.P. Mishra 
Vill Kasidahan, P ->st Nathaipur , 	Varanasi 

	

i. 	Anoop Singh, S/o Sr S.P. 	li/o Vill. and P.U. 
''cgar Bhp:lour, F.S. Abtoo, Distt. Pratapgarh. 

Applic,-;ts 

Versus 

Sri Krishna lend  Pathak, s/o 

• • • 

• • • 
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1. 	

Union of India through General nan 
	

No.Rly 

Baroda House, New Delhi. 

	

4. 	
Divisional Railway JAanager, 

	
lily Allahabad. 

	

3. 	

sc.nior Eivisinal Commercial Superintendent N. Rly 

Allahabad. 

	

4, 	Senior Divisional 
Personnel Officer, orthern 

Railway Allahabad. 

	

5. 	
S,=-nior Divisional Accounts 

officer N. R1Y 

Allahabad. 

2Ek. Original Application no. 1028/93 

1. 	
Rajesh Kumar Tripathi, S/o Sri . 

ang 

Iripa

kllahthiabad. 

R/o 35A/7/1, Jayantipur, Dhumag  

. Applicant 

Versus 

1; 	
Union of India through 

-3cneral ilanayei N. iJy 

Baroda House, N. 
Delhi. 

G. 	

Divisional Railway ::oanager, N. Rly Allandbad. 

3. 	
Senior Divisional Commercial Manager, N. RLy 

DRM. Office Allahabad. 

%O. Original Application no. 1243/93 

1. 	
shiv prakash DubeY, S/0 S.D. 

Dvdved i, r/o 

Nawapura (Kakraha) P.O. Fatehpur, Distt. Mau. 

... Applicant 

Versus 

Union of India through Gener 1 r,anager N. 
ly 

1•  
Baroda House. New Delhi. 

2. 	
Divisional Railway :Aanager, . R1Y Allahabad. 

3. Senior Divisional 
Commercial tanager, N. Rly 

Allahabad. 

riespondents  

. Respondents 

... Respondents 

16 



3s. Original Applicdtion no. 1362/92 

1. Pawan Kumar Pandey, S/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South Malaka, Allahabad. 

2. Arun Kumar singh, s/o Late Sri Ramkant singh, 
Kaju, Aliahabad. 

... Applicant 

Vers us 

1. Union of India through Seneral- Manager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway :;,anager, N. R1 Allahabad. 

3. Sr. ,Divisional Commercial, Superintendent N. Rly 
A llahabad. 

... Respondents 

32, Original Application no. 1511/92 

Suresh KUM r Srivastava, S/o Sri R.K.L. Srivastava 
r/o 36A/60, Judhv,al, Tilharganj Aliahabad. 

... Applicant 

Vers us 

1. 	Th4 Union of India through General 
Baroda House. New Delhi. 

Manage r, my 

2. Divisional Railway Manager, N. Rly Alla hi , bac  . 

3. Sr Divisional Commercial Supdt. N. Rly 7 
Allahabd. 	 of fi CC 

... Res .)c-  ndents 

3;. Original Application nc. 1609/92 

1. Sharda Babu, s/o Ghassit Lal, Rio 
Al ia habad. ) 65, Nakhas Kona, 

2. Asrar Ahmad, S/o Sri Ahrar Ahma J 
Allahabad. 	 , r/o 553 Attarsuiya, 

Applicant 

Versus 
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1. Union of.India though General Manager Id. Rly 
Al la habad. 

2. Divisional Railway Manager, N. Rly Allahabad. 

3. Sr. Divisional Commercial. Supdt. N. Rly A llahabad. 

... Respondents 

34. Original Application no. 1628/92 

1. Vi jai Kumar Sinha, S/0 Sri D.N. Lal, r/o Hapar 
Colony Cr. no. 694—A Uughalsarai. 

2. sunil Kumar Sinha, s/o 	V.N. La 1, R/o Cr. no. 
693—B liapur Colony Mugalsarai. 

3. Narayan Dutt Dubey, S/o Late Sri K.D, Dubey, r/o 
131-3H, First Avenue, Railway Colonyr, smith Road 
Allahabad. 

Applicants 

versus 

1. Union of India, through General Manager, N. Rly 
Baroda House. New DH. 1 hi . 

2. Chief Commercial Superintendent, N. Ely Baroda House 
New Delhi. 

3. D:ivisional Railvay Rananger, N. Rly Allahabad. 

4. sr. DivIsional Commercial Supdt. N. Ely Allahabad. 

 

• • Respondents 

   

35. Original Application no. 1668/92 

1. Mithlsh Kumar Mshra, s/o Sri H,R. Vishra 
r/p 41—C Baohambari Road, Tilak Nagar, Allahabad. 

2. Sharad Dhyani, s/o Late Sri G.P. Dhayani, r/o 
C/o C.P. Dhayani, prayag Sangit 	12—C Kamla 

1'::_'hru Road, Allahabad. 

3. Ramji Verma, sic Sri R,N. verma r/o House no. 
173/B Railway Colony no. 1 subed rganj, Allahabad. 

.. 	cants 

• • • 



... Applicant 
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	 • 

Versus 

	

3. 	jnion of India through General Manager, 
Baroda ;mouse, New Delhi. 

	

2. 	Chief Comercial Superintendent, I\. Rly Baroda 
house ew Be 1 hi . 

3. Divisional Railway i:,anager N. Rly AllahaLad. 

4. Sr. Divisional Comercial Supdt. N. Rly 

441 
:espondents. 

344 Original Application no. 1773/92 

1. Vinod Kur,r S/b Sri R.Y. Ram, r/o C 757, GTB Nagar 
,11ahabad. 

2. , Virendia Kurar,.Sri R.S. Rarri 11/o 2s/B/76/C/ 
1003, ii llapur, Anahabad. 

5aHay Kumar Srivastava, S/o Sri_ 	sriv,,stava 
r/o;14. 3/5A, Chakia, P.O. GTB Nagar, t,llahabad, 

Applicants. 

tiers us 

1. of India through General Manaer, N. 
Nei; Celhi. 	 4, 

2. The Divisional Railvay Manager, Iv. Rly AlJahataT. 

3. Sr. Divisional Comml. Supdt. Northern Railway 
DR.; Office Allahabad. 

les . ,ond - nts 

31f. original A 	ication no. 1821/2 

• sudhir Ku. r /sto sri Eridaya narain south of Janta 
Road, ':ew Yar, Distt. Patna, present Address. 
101 Arland Bagh old Bainarana Allahab d. 

4 

Vers us 

t 



1. jnion of 3 
Barooa Ho 

2. Divisiona 

3. Sr. Divis 

4. Sr. Divis 

5. Sr. Divis 
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ndia through Gneral Manag 

se. New Delhi. 

Railway Mandger, N.R1y A 

ional Commercial 3updt.1 

icnal-Personnal Officer N. 

lanai _Accounts Officer, 

• • • 

r. N. Rly 

l laha bad. 

r ly Allahabad. 

RlY Allahabad. 

Rly Allahabad. 

espondents 

Original 

1. Arun Kurr 
Old Bair  

Applicction no. 1822/92 

ar, 	sri G.p• Srivastava, r/o 101, 

arana Allahabad.  
• . Applicant 

L 

Versus 

jnion o India through thP General manager, 
	Rly 

1. 
_ 

Baroda iouse. Allahaoad. 

2. 
Divisi anal :lailway anager, N. Rly Allahabad. 

3. 
Sr. Dvisional Commercial Supdt• N. Rly. 

Allahabad. 

4. 
SE. Di isional Personnel Officer, N. ,ly 

Allahabad. 

isional Account- officer, N. 
Rly Allahabad. 

Respondents 

37. Origi al Applicator no. 1825/92 

	

1. 	Viren•ra prEtap 
Singh, s/o R. Singh, R/o :iurahan, 

post chikarganj, Distt. varanasi. 

Virenrra Bahadur Singh, s/o Sri '1B. Singh, R/o 

Viii 'rempur, post Chakia, Distt. Varanasi. 

	

3. 	
mohan prasad, S/o Sri Lalji, R/o Vill ,:.urah6n post 
shika oanj, Distt. Varanasi. 

4._.Exij laj Yad,v, s/o Sri B.R. Yadav, R/o Vill Murah n, post shikarganj, Distt. Varanasi, 

5. Kris na Murari, 	a/o Sri R. t•,urat, r/o 

vi 11 	
hen, post shikarganj, Distt. Varanasi. 

6. 
Sure dra ratap Singh, s/o Sri R.B. Singh, R/o Vil

l  

pre: urpost chakia, Distt. Varanasi. 

5. 
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Vers us 

I 

1. Jnion 	 1ndia through ',,,;eneral 1:.anader, N. Rly 

'r3aroda Flo use e New Delhi, 

2. Thief ;'o:nrciercial Superintendent, N. Rly 

House New Delhi. 

3. Divisional Railway :•.',anager, N. Rly 

4. Sr. Divisional Commercial Superintendent , 

Allahabad. 

• • • Responoents 

40. Original Application no. 1231/92 

	

. 	 Alok Ku :„ar , si n ha p f: :/o sri J.P. Si r ha , r/o 233, 

Old Bairahana, Allahabad. 

	

2. 	 • 71

' 

 ,:iSrivastava, 5/o Sri -t,)m k , 	ash, r/o sciP'7 . 

- ;.1-E,Ianda -  IThavgapur, flimm6t, ::, 	 A ---11ahat-,,:(:. _._:.   

• • • 

%/CI'S us 

1. Union of -India through.ieneral.,ana r, N. Rly 

3aroda House, New D ihi. 

2. Divisional Rai lway Manager, N. Rly Allah badi-li 
117 

3. Sr. Divisional Commercial Supdt. N. Rly A llahabad. 

„ . Respondi.. nts 

41}1. Original Application no. 383/92 

1. 	 Shove tank Verna, -10 Sri B.P Verma , r/o 25, Ghas ki 
satti , Khuidabad. Alla ha ba d. 

.. Applicant 

Versus 

1. of 1 ni da through _-;r1.-?ra 1 Manauer N. illy 
 e, New LJe 

2. 'ienorol 

	

c) , 	. 
. itly, CL Tway Rhawar, ( Baroda 

- 2-3 

 



N. Rly, DRM Office a'. Rai lway 
ad. 

isional Commercial Supdt. N. f.ly , Alldhabad. 
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3. Chief Commercial Supdt. N. fly, Rail Bhawan, 
Baroda -iouse, New Delhi. 

4. Divisio 
Allahab 

Sr. Div 

Respondents 

A. Original kb Licati on no. 643/94 

1. 	Shiv Dayal pandey, Sio Late Sri Pt. Krishan Pandey 
r/o Block no.27/10, Labour Colony, Naini Allahabad. 

. . Applicant 

Versus 

1. 	The Union of Inida throJgh General Manager, 
,I2aroda House, New-  Delhi. 

Railway -.Manager, 

3. 	Sr. Divisional Commercial Manager, N. Rly Allahabad. 

Repsondents 

43. Origin 1 Application no. 61/94 

1. Santos Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vi 1 Kanharpur, P.O. Khardan, Distt. Varanasi. 

App li c nt 

Versus 

f India through :eneral Manager, N. Rly, 
House, New Delhi. 

2. Chief ommercial Supdt. N. Rly aroda House, 
New D i. 

3. Divisional Railway manager, N. YI Allahatod. 

visional Commercial Supdt. DRM Office 
bad. 

Respondents 

2 ■Itf.-  
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42. Original AppliotJon no. 394/93 

	

1. 	Anand Singh, s/o Sri S.L. Singh, r/o 524—A, Traffic 
Colony Allahaoad. 

	

2. 	Hoj Kumar Singh, S/b Sri 	Dayal singh, r/o 
r4aro, 

3. ,a1 prakash inchS/o sri 	Singh, r/o 5 
Allan.bad. 

4. Santosh Kumar Singh, s/o Sri M.D. Sinh, r/o 5.7 M.G. 
marg Alkhaiad. 

S.K. Singh, S/o N.B. Singh, r/c 13/3 Karela 
Colony, Allahatad. 

6. jmesh grata sinch, Silo Sri 	Singh, Retd. 
Principal p.B. inter College. prat4pg:J rh. 

7. 3unil Kumar Singh, s/o sri J.E. Singh, r/n 
Gujaria, •  post lirayadeeh, Distt. Pratapgarh. 

Anil Ka:lar sincj;, s/o sri E.P. Singh, r/o Vill. 
-,3ujaria, Post ;rayudel:-:_ha, Distt. 12ratapgrh,_ 

. Chndan Adnikari, 	 Adhakori, 
69—B, Loco Colony AITYlatad. 

Late 
10. Sunil Kumar Barua, s/o sritr.C. Barua, r/o 39 R.N. 

Nagar Allhabad. 

ii. lAajai Kumar Srivastava, s/o sri R.B.L. Srivastava, 
r/o 152 Balua Ghat, Allahabad. 

12. 	lukesh Kumar Srivastava, S/o sri U.S. Srivastava, 
R/o 128 Matiyara Road, Allahabay:. 

• • • Applicantv 

ve_::sus 

1. Union of India, thrcuoh General Mandoer„ Rly 
Boad, iL, aroda House. New Delhi. 

2. Chef Pe:sonnal Officer, N. Rly Baroday House, 
Few Di hi. 

3.  
3. 	Divisional Railway :!!anc.ger, N. Rly Allahabad. 

4, 	Sri. Divisional Commrcial Supdt., N. Rly 
A llahabad. 

l'Aespondents 

4E. Original Appliccition no. 633/92 

71. 	Ratnji, s/o Late Sri LalaRam, r/o 61A/1 Teliarganj, 

Allandbad. 
... Applicant 

• 
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Versus 

I. 	
,Union of India, through General 	

der, N . illy 

Bcroda House, VOW Delhi. 

2. 
The Divisional Railway Manager, N. 1‘1y. Allahabad. 

3. 
Sr..Divisional Commercial Supdt. N. Rly Allahabad. 

Respondents 

46. 
Original Application no. 706/92 

1. Dipak Kumar 

 

Singh, s/c 
sri (Late) B. Singh, r/o 

1B/8A Bhanahambri Road, Allapur, Allahabad. 

2. Akhter Nai Siddique, Sic) 
Sri N.J. sidoique, r/o 

m  
174 New Mehdori Colony, Allahaba 

3. 
Mohd. Kaleem, 6/o sri Amir Jddin r/o Vi 

ll patulki, 

P.O. Kanehti Distt. Allahabad. 

4. 
Di lip Komar, sio sri A.P• srivast:Na, R/0 9 Elgin 

llahabad. 
Road, 	Lines, A  

Km. Shashi srikrastava, D/0 Sri L.N. Srivastava, 
5• r/o 347, LIG Govindpur Colony, Allahabad. 

6. 	
Suresh Pratap singh, s/o Sri Ciam NEsh Singh, r/o 
Vill Chand Kamaniya, P.O. Khuti, P.S. Khera, Cistt. 

Allahabad. 

Versus 

Applicant 

1. 
Union of 'India through Secmtory 

Rafi 	New Delhi. 

2. 
General :4anager, N. hly Rai lwa} 
1-i0Jse) "ew 

3. Chief Commercial Supt. N. Rly 
(Board,: HDuse) Allahabad. 

4. 
Divisional Railway manager, N. 

5. 
Sr. Divisional Commercial supd 
Office, Allahabad. 

Railway Board, 

Bhawan, (Baroda 

ai "way Bhawan 

Rly, Allahabad. 

. N. lily, DRM 

:respondents 

Original Application no. 648/'.2 

tc;\- 
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1. 	Ram 	rte-:!, S/o 	Lel, r/o 71 A Dale Ailopur, iAllahabad. 

Versus 

1. inicn 	of lrrdia :through general ::.anager, N. Ely 
Baroda House, New Delhi. 

2. Divisional Eailv‘ay ;:anaqr, N. Ay 	 - 
AA 3. Senior Divisional Commercial Supdt. L. --;ly AllaLabc; 

. . ties 	nt s 

49. Original A p plicati on no. 731/92 

1. 1-1,5 Kumar J.shra, S/o Sri K.K. 	 r/p 26/10, shiv 	 Rhawan, Allahabad. 

2. Fronk _ichard ::;enesse, S/o Sri .E. Menesse 
4/37, 	.',Limfordganj, Alla habad. 	

, 
 

• Ap,•licant. 

vercus 

1. jr4on of India, th r ough jeneral manaoer, N. Ely 
Rail Shawan, 3aroda. Nouse, New Delhi. 

2. Divisional Railway ::anaoer, N. illy DRM Offi ce All. qabE:d. 

3. Senior Divisional Commercial Supdt., DRM Office 
Nav,ab Yusuf Road, Allahaba. 	

, 
 

ResponOnts 

49. Criginal A pplication no. 736/92 

1. 	Prakash Chandra, 	 S/o 

• 	

Fandey,r/o 
Vill 8 pest D•Jbawal, Distt. ),11Uhabad. 

• Applicc,nt 

Versus 

1. 	Jniun of India, thro_,_,h Secretary, Railw 	oard, New Delhi. 

eneral ;::anager, N. idy Railway Ehav,an (Baroda 
House) New 

• 
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3. Chief Commercial supdt. N. •R1yRailway Board, 
New D lhi. 

4. Divis onal Railway Manager, No. Rly DR Office 
Allah bad. 

jr., visional Commercial supdt.-N. Rly, DRM 
Allah bad. 

... Respondents 

6D. Original Application no. 380/92 

1. 	Gula' Ram, 3/0 Ram Daur, r/o vill. senapur, P.O. 
P.O. Senapur, Distt. Jaunpur. 

... Applicant. 

Versus 

unio of India through General Manager, N. :Aly 

Baroda Ho,ise. i'ew Delhi. 

2. Divi ional Railway ',1anager, N. ly, Allahabad. 

3. Sr, rivisional Cc mercial supdt. 	sly, DRM 

of five, Allahabad. 

... Respondents 

Original Application no. 961/92 

	

1. 	Dur esh 	Mishra, s/o Sri C.P. -.ishra, Rio 

433 KL Kydganj, Allahabad. 

Fermeshwar prasad Trivedi, s/o SiI R.K. Trivedi 
r/o 116-A Bahadurganj, Thakur Din Ka Hdtna, -• 

Dis t. A llahabad. 

	

3. 	Wleh•nra prasad Mishra, s/c sri K.P. Mis hra, r/o 
577 A Nai Basti, meta Nagar, Distt. Allahabad. 

Applicant. 

Versus 
1. Uni•n of India through General :1anscer N. Rly 

Baroda House, New Delhi. 

2. Chief Commercial Supdt.,N. Rly 3eroda House, New 
DP hi. 

3. Di isional Railway manager, N. Rly Allahabad. 

4. Se for Divisional Commercial supdt. DR':": Office, 

pongents N. Rly Allahabad 

  

   

2_8, R 
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52, original iipplicutioL no. 367/92 

Dinesh irasad l'jandey, S/c Sri R.N. Pandey, 110  
vill. Delv\n, P.O. f'-ahara, DiFtt. ;:.irzapur. 

• • 

Versus 

1. Jnion of India through 3eneral ::,anagez 
New a- 

2. Divisional Railway 'canaler, No. Rly kllEnarad. 

3. sr. Divisi-on.1 So:,Yroial slpdt. N. Rly ,llahabd. 

• • • Respondents 

5.g. Original Application no. 12013/92 

1. Krishna Lal s/o Sri 3. 3ahCI, r/o 12/14  1...G. .21- q, 
Co' ound, Allahac,0d. 

2. :anendra -5ingh s/o Sri J. Singh, r/o 2/45, Rama Nand 
kalar, :„atiyara Road, Allap_12, „,ilahabad. 

3. Hdri Spanker 	s/o Sri Ram ,,utar Singh, r/o 
2/45, Rama Nand 1 agar, ;:.atiyara Road, Allahabad. 

4. Tej L.ahadur Ram, s/o Sri Dal sing,:r Ram, R/o 
87-42—C, Baghambari Road, A11a ur, All.hahadfr 

5. Yogendra t‘ath,s/o Sri Dudh Nath, r/o 535, Colonel 30 
m ll.habad. 

Ap:.ticants. 

\Ter s us 

i. 	Union of India through 3eneral :.:ana:Jer, N. Rly 
Baroda House, Hew Delhi. 

2. Divisinal Railway 	er, Northern RaillAmy, 
Allababad. 

3. Sr. Divisional Commercial Supdt., N. Rly All=hduad. 

Rcs.JoneJents 

29 

• • • 

- 	• 
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54. original ApplicJtion no.1207/92 

1. 
Suresh Chandra Gupta, D/o Sri Raja Ham Gupta, 
r/o 2'13, !New Hma Buiiding, Leader Road, 

Allanabad. 

2. Pertho sarthi Dobdar, sio sri R. K. Dobdar, 294, Akoar 

pur, 

. 	-ts. 

Versus 

1. Jnion of India thr ugh General ana:er, N. Rly, 

Baroda House, N. Delhi. 

2. Divisional Railway Nanaoer, N. J.y Allahabad. 

3. sr. Divisional Commercial sutAt. N. Rly Allahabad. 

... Respondents. 

54. Origianal Application no. 1345/92 

I. 	KrishanaKant Srivastava, 3/0 Si (i-ate) ;.:lunni Lal 
Srivastava, r/o Rama Narli Naga, Bhardwaj puram 

Allahabad. 

2. 	Smt. 'isha ,,..ani srivaslava, vi-/o sri D.C. 'Srivastava 

r/o 520KL Kydaanj, Allahabad. 

s. 	ha(e.bh Srivastava, S/o s.. ii Kripa shankar, r/o -, 
72— C/2, :::atiara Road, Bharadv,,aj puram, Allahabad. 

4. Ghan shya-i-, Singh, s/o Sri _i.h. Singh, R/o vill Narayal 

npur, post shivgarh, Distt. Aillahabad. 

5. Brijesh Kumar,Panday, SR) sri S.K. FandeY1 
r/o 46, K,Incha Rai •ang prasad, ;:alviya Nagar, 

Ailahabad. 

Applicants 

Versus 

1. Jni )n of India thro ugh'Genera M i:anaer, N. Rly 
2aroda House, New De lhi. 

2. DiviSionel Railway 	jer, N illy, Allahabad. 

Sr, Divisional Com 'uercialu_; t. N. Rly, Allahabad. 

Respondents 

-36 
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51.5. Jriginal Ayplication no. 1344/92 
	 • 

1. 	Vinod Kumar Srivastava, 3/o Sri R.P Srivastava, 
r/o 751, •uir Road, '-japur, AllahaLod. 

1=pplicant 

Verf, us 

1. Union of andia throw in General ;.ana:)er, 	Rly 
Earcda 	rew 

2. Divisi na. Railway ;;,and.jer, 	Rly, 

Sr.3. 	2ivki -_,nal commercial supdt., 	"ly „lana a . 

Ites,onderts 

57. t)riginai ..1ir;aton no. 1230/92 

I 	

/WO, .:5hansnyem'1.,agar, Roilw,y 
Si° Sri S.H. 
	 do 

A llahabad. 

Dheexendra ilath saxena, s/o 3ri De(nla Isath L• 

,46-21-47 -116man ':;,a Pure, Sulem Sorai, /.01ahabad 

Versus 

1. 	Mni in of ..india through General ::,anaTler, N. 1,1y 
25roda house, New Delhi. 

2• Division ••1 Rai1tay;:reneger, N. Jay ,111<-habad.1111P 

3. Divisioncl Comercial superintEndert, 	Rly 
Alla'rabad. 

:respondents 

urinal 	 ,. no. 123/92 

prcm shnker, 	ri G. 3:-4inker, r/o 	Kala 
Danda, 	 nanabad. 

2. 	Kemeshw_r :ath 	s/c 511 Ram 131— A.rc,la Nagar 

,p,]icant. 

Versus 

1. Union of .•ndia throgh General ..anaer, N, 
Ho use. AllahaLad. 

2. Divisional Railway 	 . Ely, Allahabad. 
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3. 	Sr. Divisional Com7.:ercial supdt. N. lily Allahabad. 

Respondents 

59. Original Application no. 647/92 

. 1. 	Verun Kumar,shukla, s/o Sri S. 
79 A :.inhazpur, Beni Ka Hata, Allahabad. 

Applicant 

Versus 

1. anion, of 3ndia through 	:anager, N. Rly 
Baroda House, New Delhi. 

2. DiVisional Railway Manaer, N. Rly, All 

. 

3. =:r. Divisional Commercial S,updt. N. ly 
Allahabad. 

respondents 

69, Original Application no. 494/951 

1. 	Suresh Kumar s/o sri Tulsi Ram r/o 25, Lukas Ganj, 
•Allahabad. 

Applicant 

Versus 

1. Jni.n of inida through 3enera 	anager, N. R1.1,  
Baroda House, New Dlhi, 

2. The Divisional Railit.ay Manager, N. Rly, 

3. The Senior Divisonal Co7Imercial Supdt. N. Rly 
Allahabad. 

4. Sr. DIvisimal personnel Office , N. Rly, Allahabad. 

5. Sr. Divisional Accounts Officer N. Rly Allahabad, 

. Resondents 

k.. Original Application no. 495/92 

1. 	Ranjn- Kant petel, 3/3 Sri Chandra shekbar, r/o 
2, Rama "and Nagar, Allapur, Allahabad. 

.. Applicant. 

ha hzio . 

• • 
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'.'ers us ,r 

Juion of India throgh the General Manager, N..Rly 
„Loci:,; rouse, New Delhi. 

2. Division J1 Railwdy ;:,anager, L. 'I-ay Allandbod. 

3. seniro Divisional Commercial Supdt. 	Ely Alldhatdd. 

4. Sr. Divisional Person nel Officer, N. 'lay Alla!lc-ad. 

c. 

	

• 
	n 	Divisional ,,ccoJnts Officer, N. Fly AllandLad. 

Re5p 0II 32;- . )11116  

6/. C,ri-.1irIL1 At:iplication no. 313/2 

	

1. 	Prabha shankar Yadav, S/o Sri R.P. Yadav, r/o 
10 Thron hill :Toad, Allahabad. 

.. Applicant 

versus 

1. ilj_Ln of :r.dia through General 	 . 
Edroda Nouse, N.-1x Delhi. 

2. Divisional Euilv.ay ;,,anajcr, L. Rly Allahazad. 

3. sr. Divisional Commeercial „;updt., 	gay Allahabad- 

4. Sr. Divisional Perosnnel officer, 	Rly Allahacad. 

5. Qr . Divisional Account Officer, N. Illy /..,11ahbad. 

EespoLder7, 

61 Gri ,inal A?plicat:on no. 327/92 

1. ;,nil Ku lar Srivastava, S/o 	V.K. 
r/o 	QuarIer,suld,;rc,:■, ' 	Ebb-3. 

2. t-ra',:ash C,,ndra Tanc:a, S/0 347; 	 r/o 
191/04 1-;_,_rour pur, A,11anabsd. 

3. Rakesh Platap Singh, s/a  Sri R.P. 	Lio 
vill 	P.O. Kotwa Tehsil 	 Distt 

4. E:-.aratji 	S/O Sii 2.k. 	 r/o 
;,11,:habad. 

• • • 

Versis 
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1. Union o -  India through Secretory, 
Rail shawan, Ncw Delhi. 

2. General ,,tanager, N. Rly Daroda is se, New Delhi. 

3. Chief Comme-rcial Supdt. N..Rly 5,ruda House, 
,ew Delli. 

4. Divis.ional Railway Manacer, N. 	DRM 
Allahabad. 

5. Senior Diviicnal Commerdidl Supdt. N. Rly Allahabad. 

6. Statibn Supdt. N. Rly Allahabad. 

Respondents 

640  Original ,pplicaton no. 632/92 

1. 	Malaya Kant, S/a Sri S.K. srivas avd, r/o 328 
Baghamtari Housin Scheme, ehara wajpuram, :Jlahafaur, 
Allaha'rad. 

• • • 

Versus 

1. Un$on of India, throijh CEneral anager, N. Rly 
Ne4 Delhi. 

2. Divisional Railway !:,anager, N. Illy, :.:11ahabad. 

Senior Divisional Commercial Supdt. N. Rly Allahabad. 

... Respondents 

644. uriginal Application no. 476/92.  

1. 	shushil i■umar Srivastava, ..)/c Sr Laksh7► 3n Frasad 
srivJs'ava, r/o 155 Ba)ambari Sr ih Niraman Yojna, 

:11ahabad. 

Ap. p 1,  caln V . 

Versus 

1. Union of India through General 	nagger, N. Railway 
Barod House, New Delhi. 

2. Divisional Railway ;..anager, N. 	Alldhabad. 

3. Sr, Divisional Commercial Supdt. N. Rly Allahabad. 

4. Sr Divisional pemnnel Officer, N. Rly Allahaad. 

Railway Board 

• • • 

Accounts Officer, N. t,ly Allahabad. 
Respondents 

vesi, 	
- 

5. 
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66. 	Oric,i nal Al.-, p1J cat= or no. 477/?2 

Kumr, 3/0 Sii :yan Cand, r/6 42, bota Ji ka 'augh, 

• • • Applicnt 

Ire r-• 

	

I • 
	

inin cf India throJgh General :,anager, 	. 
Daroda EuusG. New Delhi. 

Divi=1 ,.. 1 Rail•ay 	 Allaha,ad. 
C. 0 

• Sr.  .,iv 	Co...1mErcial Supdt. 	Rl y 

Divisional p erosnnel L;fficer, N. Rly 

Sr. Sivi:- ional Accounts. Lfficer, N. my Allahebad. 

• Respondents 

517, 	 AppEcation no. 221/93 

1. Upgr,dra Sin2h, S/o Sri G. Singh, r/o Tajpur post, 
sakaid:,h, Distt. varanasi. 

2. 	Rajesh i(umar sinrjh, s/c 3ri 	 r/o Ta.il'ur post sakaldhi,  • Sakaldih, Distt. Varanasi. 

0 • • Applicant 

.1( 
Versus 

	

1. 	 India throJ7h General ;:lanacer, 	#41 
Railway Board', Baroda House. New Delhi. 

Chic f Comir.ercial supdt. 	 "o_roda 	:, ew Delhi 
3. 	Ei 	 .'fay Al 	bad. 

sl. Divbional 	 Supdt. 

i--iesponentc 

	

(;)1/4) • 	 Applic,?tion no. 220/93 

• Sanjay Narain Prasad, Sib Sri R.L. Prosad, r/o 
22 Lath no. 1 1.cw ::,ughalsarad. 

Hail !:arain i'rasad, s/o sri R•S. Prasad, r/o viii 	 Charaon, Distt. Varanasi. 

...Applicant 
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Versus 

1. Union of India, through General ilanager, N. Rly 
flailwv Board, 2,a:oda House. :t:w Delhi. 

2. Chief Commercial Supdt., N. Rly Baroda House, 
New Delhi. 

3. Divisional Railway 14anager,Illy, Allahahad. 

4. Sr. Divisional Commercial, Supdt. Northern Railway, 
Allaha Dad. 

. Respondents 

63. Original Appldc.ic no. 219/93 

1. Ram Singh Yadav, s/o Sri R.A. Yadav, r/o Vill. 
purabharOai, P.O. Suhansa, Tehsil Patti, Distt. 
Pratapgarh. 

2. Tima Shanker Yadav, S/0 Sri R.L. Yadav, r/o vill. 
Behdaul Khurd, P.0. -Gaura, Tehsil patti, Distt. 
Pratapgarh. 

3. 0:11 Prakash, s/o Sri R. pular, r/o Vill. Dehdaul 
Khurd, P.O. Gaura, Tehsil Patti. Pratapgarh. 

4. V4sudev, s/o K.N. Yadav, r/o Viii. Kudia—ka—pura 
Tehsil Mechchalisahar, Distt. Jaunpur. 

... Applicants 

Versus 
1. 	Union of India through General honager, Northern 

Railway Railway Doard, Baroda 	use. 

2. Chief Commercial Supdt. N. R1Y, 
Delhi. 

J71 
3. EJvisional Railway Mana ger, 

4. Sr. Divisional Commsrci,1 Supdt 

7L? 	Oriyiar.l ..application no. 197/93 

Baroda House. New 

ly Aliaabad. 
N. TL ly, Allahabad. 

Respondents. 

A.• 

1. 	Chet Singh, s/o Sri Ra.; D:.:hadur Singh, r/o Vill. 
Inargaon, f=u5t 3emraha, Distt. varanasi. 

shiv Kumar,i4ihra, 	sri R.p mishIa, r/o 
Vill Tatihara, Post Deonahti, D stt. Allahabad. 

3. 	Vinod Kumar singh, s/7; 	G.B. 
vj.11 naon, post semradh, Distt. 

singh, r/o 
Valaasi. 

• -.34 
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4. cha:Idra Tripathi, 
i/o vill. Jhisa4ura, 11)t 3ioacjd, Ditt. A11,Tha._ad. 

5. shiyam Krishan 	 s/L 31i V. 
viii. 101j0, Lal:shah, Di=tt. 

• • • 

Versus 

I • 

4. 

Jrin of india throagh mineral _;ana(1-, 	alt, 
nailL,ay 	 Earoda 

C ief CoLmercial Supdt. baroda 12,uuse, iev, Delhi. 

i.canagei, .. 	:& -iaLo. 

4:,:nfor 1-4)::visiQr.o1 TommErc:I.D1, cJAt. I.. Fay, 
uTf-ct. )-„Lialat5ad. 

Respor.dants 

Criinal Applicat'ion no. 162/93 

1. preen Shanker, S/o sri S.H.N. Pandey, r/D 45 
Tcla, Allahabad. 

2. Sanjay Kumar, Srivastava, Sto Cli (Late) 
srivas.:..?va, 110 16/11 I.ew Sohhbatiabaqh, Allahabad. 

3. :au-tam Adhikar, 	sri 	 i/o 695-b 
LocoColony Allahabad. 

23gdich Prasad srivastava, $/D sri . ( -ate) 
Srivastava, r/c 97/A, Karbala, Ailahatab. 

5. 	i=,ajendra ris/0 Sii 	Sarasv.at, 
63 :3ariwan Tcla, AllahaLa. 

O. 	an iTakesh Crivas,tava, 31 
r/o En (54) E, agilamLari Colony 3/3 i],llapar 

7. 	 Kur srivasIavci, c/o s:7- 1 T.N. slivaT:,ava 
1, 4b/r; 1:1...Jhshyar:1 	 ColDny 

:6hUash 
i/o ;5/11 sarvDdaya i\ulyar, AliahaLa. 

c_ivastava, 5/7) 
Ii0 ;.411 SVDCA 	AllhabaCJ. 

10. heera.i .<umar Vrma s  3/0 Si K.. Ve:ma, r/o 
150/122-A ;:,atie.-ra Road, f.,1.habE;d. 

• 

• • • 

fr V2rsus 

1. 	jniDn of :nla throh. -]ceral litanager, 	1-ay 

_3? 
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Railway Board, ri,roda !louse, AI 

2. 	
Chief personnel Officer, isorthern 
Liouse, New Delhi. 

Divi-;ional Railway ::,anager, N. 

Senior Divisional Commercial Sap 
Allahabad. 

4. 

w Delhi. 

Rdilw(y, 5arod, 

Allahabed. 

t. 	hly, 

Respondents 

7Z, Origi:-.al Application no. 161/93 

1. 	Lheo Kumar Yadav, S/O 
Sri P.L..Yadav, r/o 164-A 

Alopibagh. Allaabad. 

2• 	shailendra Sahai Verma, s
o Sri 	Verma, r/o 

301141-49E Tilak Nagar, Allahatad. 

1 	
Km. Rajeshweri, D/o Sri R 	

- am pass, r/o 2/92 
. 	

A 

Remanand Lagar, 

4. 
sunil Kumar Srivastava, ,;,/o 

Sri 	Srivastava, 

no 127 1:etira Road, Allahabad. 

5. 
iiajesh Kumar, S/0 Sri S.P.L. Srivastava, r/o 

Srivastava., Sudamadih, D,anbad. 

AwadDsh K,)mar Singh, s/o 
Sri .1. Singh,  

o. post ansdih, Distt. Eallia. 

7. 	Anjeni 
Kumar 'Srivastava, s/0 Sri V.N. Srivastava, 

r/o 28-A Krishan 
Nagai, AllahaLad. 

S. 	Karunesh Kumar, s/o 
SIi T. 	h, r/o 5415.-S Chanshyam 

Nagar, Allahabad. 

9. 	Shiam 
prakash Srivastava, 

E';iS54 Bagl-,ambari Colony, 

10. Lalit 	
s/o Sri I-rem Ku ;;3r, r/o 16/11 New 

Sohbatiabagh, Allahabad. 

• • • 

Versus 

1. 	Jnion of India 
through Genelal ::,anoger, N. hly 

Baroda House, New Belhi. 

Chief personnel Officer, N. :fly, Baroda House, 

New Delhi. 

3. Divisional Railway i:,anager, 	
Allahabad. 

4. senior Divisional Commerdie 

Responents 
• Jg 

V"1- 

r/o surahiya, 

s/c Sri P. Lai, do 
Allahabad. 

)plicaFt 

Supdt. N. fitly Allahaba 
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• Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, kllahpur, 
kllahabad. 

•••• Applica nt 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head Quarters 

Office Baroda House, New Delhi. 

f 

.... Respondents 

;OK JER RESERVED) 

JUSTICE B.C.  SAKSENA V.0 

identical questions of fact and law and reliefs also. O.& 

This bunch of 7; cases in all involve almost 

83 of 1992 is being treated as the leading OA. The number 

of days of working varies in each of the 0.k and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. 	The applicants alleged/  that they had worked for 

the period, indicated by them in the various 0.As,in the month 

of January 1982 4 fis.15/— per day. The agiOlicants allege 

that on the basis of Railwat Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. 	
Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few 0.Ahs preferred 

...P39 
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by persons si ilady circumstanced. The applicants, 

therefole , ha re sought a re lief for a direction to thL 

r
espondents t re-engage the applicants as Volunteer 

Ticket Collo•tors or Mobile Booking Clarks as par Extant 

• 
They have also in some petitions prayed that a 

direction be issued to the respondents to take the peti-

tioners on d ty and pay back wades from 10.12.90 till 

the date whe they first presented themselves for endage- 

ment. 

4. 	
The espondents have resisted the petition and have 

filed a cou, yr affidavit as also a supple:rantary counter 

affidavit,  

Jo 
The =pplicants have filed a rejoinder affidavit. 

The applica is have admittedly not re-engaged after their 

short stint ranging between 5 to 18 days in the month of 

.:,ranuary 19 	
Thd Railway Board's circulars dated 6.2.90 

is annexed as ,i-4•-.nexure Al to the leading U .A and 
hve 

lso been annexed in 	
some of the 0.As. A p_r. usal of 

the said letter shows that in the light of the judgment 

dated 26.6.87 of the Central Adr,linistrative. Tribunal, 

Principal Bench, New Delhi in O.A. No. 1174 of 19P_4(Neera 

Yehta and Ors Vs. Union of India and Ors ) and 7' Lsrnissal 

of the SLP No. 14613/87 by the Hon'tle Supremo Cour
t 

on 7,9.89. The Railway Board has drided that the 'cot 

off' date for being considered for absorption 
in 

regular employment against regular vacancies earlier 

to he 14.8.81 will be substituted by 17.11-8
6  

Paragraph 3 of the circular- letter is the anchor sheet 

for the claim in the present 0•1-, which reads as under:- 

. • op40 



• • 
• • •• 40 	• • 

" In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

dipcontinuance of the scheme by zonal 
Board's 

Railways, as a result of/01111etter. dated 

17.11.86 or any earlier instruction to thq, 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tI Railway ikdministration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pars 1. " 

6• 	
In paragraph 1 attention was invited to Railway 

Board'S letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.8.81. 

10. 	
We have heard the learned counsel for theparties 

Shri B.B. Paul, counsel appearing for the AP 41— 

ndents raised a preliminary objection that the OoKs are 

barred by time, laches and acqui.Soance. 

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

...p41 
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years earlier and not on the basis of the Railway Board's 

said letter. 

The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for he duration indicated by them in each of the 

0.A.s. The pplicants in support of their assertion of 

having work d in the year 1982 for a number of days indicated 

by them during the 'Kumhh mela' have #e-en annexed, copy ofa  

tertificate stated to have been issued by one Ram Das who 
He ad 

has given out his designation as/Ticket Collector 	N. Rly 

&llahabad. Copy of such a certificate has been annexed as 

&nnexuresiA. 3 and h to the leading J.A. Shri B.B. Paul 

submitted t t Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working, period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.&s. We, proceed to decide the 0.ik in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.90. we, however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. W may take up the plea of the Oaas being barred 

by limitati n. Admittedly, none of the ap,licants initiated 

Aur'.1cia 
any4)gaigIA. proceedings in any court to challenc,e their 

discontinuance made in January 1982. The Central Admini-

strative Tribunal was constituted in November 1985. These 

u.i‘s have been preferred in the year 1992. 

it. 	As noted hereinabove, the basis for the claim 

apart from he provisions of the Railway Board's letter 

  

dated 6.2.90 is certain decisions rendered by this Bench 

czs& 	
..p42 
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of the Tribunal. The said o.As are 0.A. No. 722/90 

Rajendra Kumar Srivastava Vs. Union cf India and Ors, 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

Ors, U.A. No. 648/91 Madan Mohan Pandey Vs. Union of India 

and Ors. No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. On tdmaterial 

placed in the supplementary afficiavit we find suLi_quently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it was pointed 

cut that the Railway Board's circular applied to :cbile 

Booking clerks and the decision in Neera Mehta's case was 

in respect to Mobile Booking Clerks. This distinction was 

noted while allowing a few review petitions in some u.As 

and in;o.A. No. 131/92 Lalji Shukla and Ors, the only 

direction given was that the respondents may consider and 

analyse the cases of Mobile Booking Clerks and find out 

if any scheme can be framed by them laying down a parti-

cular criteria for re—engaging them on casual or daily 

basis. iniainst this decision, the Railway AuthorgpLes 

preferred an SLP before the Hon. Supreme court and the 

• Hon. Supleme court by an order dated 7.4.94 passed the 

folloding order:— 

Delay condoned. The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be {lamed. The Union of India 

can examine the matterx and if it is 

not Possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impucned order 

that the scherr should be framed in any 

case subject to the above observations the SLP 

is disposed of". 

p43 
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3.,t) -0v,ex,iitia 	
Wilt 'AilAVA4tiJ6VitTACAile‘ - liftritiitifitj'W)arifiViegkiCilf-A 

Subsequently*  the Railway administration consideredx the 

possibility of framing a scheme in the light of the dire-

ctions given in Lalji Shukla's case by the Bench of this 

Tribunal which was Also repeated in some other 0.ds which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

1/. 	
The Railway Administration in the supplementary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group' C' 
ei 

category posts since this would militatjagainst the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement on casual or daily basis. 

1$. 	It was also held that re—enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will affect reservation policy as contained in .article 

16(4) of the 6 nstitution of 
India. It was also held that 

11 framing of suc a scheme for those Volunteers who have clearly 

 

worked for a period of merely for 5 to _is days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 
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Admittedly, this scheme has been given up after 

A7.11.86 and the Railway 4A.aministration has for ,cogent reasons 

indicated that it was not feasible to draw up a scheme as 

required in orders passed in various 0.-k.s 

Shri B.B. Paul has also invited e'y our attention 

to certain decisions in review petitions which were allowed. 

twgiutto On the basis of an anology of the decision by the 

Principal Bench in 'Naera Atlehta's case direction for re—engage 

went had been passed in the O.s. While 00b1diSog allowing the 

review pe*itions it was naked that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Bookiny Clerks onu Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have beyn renderec 

from time to time and the view taken in the earlier-decisions 

have been washed down or even not accepted in latiir decisions 

and a direction to draw up a scheme was only provided as in 

Laiji Shukla's case(Supra), which was followed in many other 

subsequent decisions. The turns and twists Olich have taken 

place in the view expressed on the question have been referrer 

to show that the decisions of this Bench of the Tribunal on 
aze 

the basis of which the applicants/claiming similar benefit 

being extended to them do not hold the field. 

We may now take up fPr consideration the plea of 
be 	of the 

the applicants that the /decisions in some 0.A.s in favour of 

similarly situated persons may be extended to the applicants. 

It is now fairly well settled that the judgment of the Tribun 
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_rot' that m tter of any court does not give rise tp a 

cause of ction. It is the orders of the authority 

concerned or their inaction which give rise to:t.he 

grievance and the cause of action based upon this has to 

be consid= red for purposes of determining whether the 

petition is barred by time under the provisions of Sec. 

21 of the Administrative Tribunals Act. 

13. 	AE was noted by the :.eras Bench of the Central 

Administr tive Tribunal in a decision reported in (1994 ) 

d ATC pg 2v 'Tamil Nadu Divisional Accountants Associa- 

tion and 	s. Vs. Union of India and Grs, this position of 

law has been clearly affirmed in the judgment of the 

Supreme court in 'Whoop Singh Vs. Union of India and Grs. 

(1992) 21ITC page 675. Before the Madras Bench the 

question of delay was raisad end it held that since the 

delay has not been satisfactorily explained the 0.A as 

rejected on the ground of limitation alone. In that 

case an order adverse to the applicants was passed cn 

14.10.66. A decision on a similar order was rendered 

hy the Chandigarh Bench of the Tribunal on 1.5.91. There 

after the applicants Association moved in the matter and 

made a representation. :) years delay was held as fatal. 

19. 	A Full Bench of the Ernakulam Bench of the 	 1 

Tribunal in a decision reported in k1994) 28 ATC 177 has 

also taken the view that decisions in similar cases cannot 

give a fresh cause of action and the period must be counted 

from the date the claim relates. 
	 1 
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21., 	The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union 

c); India snd :.)rs(Supre; had interalia, held that"inordinate 
is 

and unexplained delay and lathes by itself/a good ground 

to refuse relief to the petitioner irrespective of the 

merit of his claim, it was also observed that Art. 14 or 

the principle of non—discrimination is equitable Oinciple. 

Therefore, any relief claimed en that basis must itself 

bc: founded on equity and not be alien to that concept", 

21, 	may also refer to a relevant observation made in a 

recent decision of Hon. Supre► n Court in 'Ratan Cbandra 

Samant and Urs. Vs. Union of India and jrs reported in 

1994 S.C.C(L&S; page 182. The petitioners before the Supre-

me Court in that case were casual labourersof south eastern 

•Iailway. They ,ters alleded to have been appointed between 

1.954-69 and represented between 1975-78. They, through 

their petition sought a direction to bt issued to the opp, 

parties to include their names in Live Casual Labourers 

R,?, ister after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others ant was a few judgments rendered by the 

court in 1985 and187 directing the Railway Authorities 

prepare a scheme dnd -to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 199C to the Authorities in 

which it was alleged that they are not following the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 

Apex 

to 
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,are 
,ahether the petitioners/entitled as a 

matter of right to reemployment. 

),whether they have lost their right, 

if any, due to delay. 

While dealing with the said question the 

following observation W33 made :- 

Delay itself deprives a person of his 

remedy available in law. in absence of 

an fresh cause of action or any legislation 

person who has lost, his remedy by lapse 

of time loises his right as aell", 

23. 	A Full Bench of the Tribunal (FE while 

deciding 	767.  and 842 of 1989 made the following 

re le vant observation :- 

It is not opener to court of record to 

pass an order- in respect of persons who 

are not even present before it by any 

application or petition. In this 

of the matter the view taken in t 

case of one or more employee by a judicial 

forum cannot be it_so facto made appli-

cable to all other employees in the same 

cadre, rank or situation by anotf-pr 

judicial f or um. " 

This observation also supports the view taken horeinabove 

that the judgment in a case does not give a cause of 
who 

action t another employee ,/claims to be similarly 

circumstanced as the applicant in other case earlier. 

decided. 

(i) 

(ii 

22,, 
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24. 	 learned counFdl app2aiing 

the i'aspond: nts have invited our attention to L. decision 

rendered by the i-iincipal Bench in 1.43hieh Chakralporty Vs. 

Union of inc:iai  and urs, .eportcd in 1.4(i; ATJ 302. In 

the said case the facts are almost identical as in the 

case in hand. The applicant alleded that he v.as engaged 

as Mobile Bool,ing Clerk from 1.6.C3 to 11.7.65 and ,had not 

been encard thereafter, He made a reptesentation statino 

that he has ,:,:orked for 32 days in 1.335 and in view of the 

circalar ef the 11-,ailway Poard dated 31.5.92 he be also 

considered for absorption as MObile Booking Clerk. The 

pplicant's representation was re jected and he was informed 

that he cannot be absorbed in terms of the letter dated 

12.3.92. In the said case the .ripi.licant based his claim 

on the basis of a decisicn of the Y.B. in a similar bunch 

of the looses. The Division Bench took the view that 

there Ls no parity or simibrity between the applicants 

case and the applicants in the bunch of cases decLded 

earlier, It was held that since the services of the 

applicant was not discontinued 2S a result of nailay 

Board 's letter doted 17.11.86. the ap, licant 's C ..Seg? was 

be not covered by pare 3 of -:.he Railway Board 's letter 

dated 6.2.93. Since he was not discharged consequent 

upon discontinuance of the scherre by the zonal Railway 

as a result of letter dated 17.11.86. The same situation 

obtains herein also and we have already held accordingly. 

25, 
	in the said Case , .2eforring to the decsion of the 

Supreme court in 'Bhoop Singh Vs. Union of India and CI-  s 

(Supra ), the iuestion of delay was also 

....p4c 
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July 1965. 

and it vas held that the petition vas burred 

on the cause of action havinc accrued in 

The said O.A was filed sometime in the year 

admittedly, the scheme hasp; been given up 

17.11.86 and is no londer in force. This fact 

ost sight of. The applicants therefore, cannot 
the 
reliefpprayed for by them, The applicants also 

ea that one Shri R.N. ShoIey and i2 Others Volu- 

Collectors have been included in the ap*roved 

list of 1982. it is, therefore, pleaded that the responde-

nts have b en given re-engagement to some Volunters as 

Volunteer ticket Collectors on Pick and Choose basis. 

In the counter affidavit, it has been indicat 

that the ' .persons named in para 4.1L of the leading O.A 

had been /' engaged as 11)bile Booking Clerks and not as 

Volunteer icket Collectors. The allegation, therefore, 

ha:kr_ bn denied. Bu that as it may the applicants would 

be entitle to the relief claimed by them only if it is 

based on a y statutory provision. The act of the respo- 

ndents in le-engaging a fey. h.ich has been satisfactorily 

\'14C P-.1)`)G  

The learned counsel for the respondents also 

attention to another decision rendered by the 

on Bench of the Principal Bench in 'Anil Baba 

Union of India and Ors reported in ic,=94(1) AT2 

The petitions before us are cle4rly barred 

on as provided in Sec. 21 of the Administrative  

t. The provisions of the Railway Board's 

d 6.2.90 is not attracted and applicable to the 

73.c1 



explained will not give rise to discriminatory treatment. 

The - applicants in effect are seeking re—enoagement on the 

strength of having worked for a period Danging between 

E. to 18 cayso which also is doubtfull vand has been.
7- 

isputed 

by the respondents. 

in view of the discussion hel-ainabove, en 

a totality of the circumstances we are not pursuaded to 

grant the reliefs claimed for by the api—licants. Ths C).As 

lack merit and area accordingly dismissed. No order as to 

costs. 

3?. 	 The copy of the judgment shall he placed 

on each of the U.A5 which have been decided by this common 

j gmeklt C);  

K. 1111THUKUMAR 
AEMBER(A) 	 VICE CHAIRMAN 

DECEIVEEPLA0, 1994  
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